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Court c-Pencil.. Aplost CeaIraJ 
GoYlrJlllllllt EaapJoy_ For Participa-

tion In Sept.Dber, 1968 Strike 

*,1. SHRI P. K. GHOSH: Will the 

PRIME MINISTER be pleased to state: 

(a) the nwnbet of court cases pendil1& 

till this date apinst the Central Govern-
IDCllt employee. m different States fQr parti-

cipatina; in the token strike on the 19th 

September hl68; and 

(h) whether there is a proposal to with-
draw these cascs forthwith in order to 
avoid further harassment to the said 

employees ! 

THE PRIME MINISTER, MINISTER 

OF ATOMIC ENhltUY, MINlSTJ:lR OF 

HOME Af'f'AlRS, MINlSTElt. OF PJ...AN-

NINU ANJ.l MlL'ljlSfc!t Uf11Nf1Utb,IA-

TlON AND t ~  ~ l

MAn INulttA UANUtil): (a) Latest 

information is availab.e OUIY in rOjl4Cd to the 

Statelol Andhrll 1'ladesh, Mysore, bihar, 

Manarasntra and Orissa and the Union 

Territory of Delhi, where the total number 

01 pendJna ca.ea iI 132. Latest intormanon 

from the l)tates of lI. P., Assam, Madhya 

Pradesh, Rlijaslhan and Kerala is aWllued. 

It will he Placed on the Table 01 the House 

.. lOOn III it is available. No cascs are 
pe.udina in the other ~tate  and U. T. Ad-

miDiItrations. 

(b) All State Governments and UniOI' 

Territory AdministratioDi have a1rcad) 

"-adviled to have tbe pendina prosecu-

tion cases scrutinised with a view to termi· 

11&1l1li the lep1 proceedina& accordina to 
law, in cases where there iI not auflicicnt 
evidence. Apart from tbis, there is no 

propoaal to withdraw the prusecution CIIHI.' 

State Governments and the Union Territory 

Adminiltration concerned have also been 

requeaed, from time to time, to eosure 

eapcditious disposal of the pendil1& cases. 

Allpl8eat or Westen Kosi Canll In 
Nepalese Territory 

*52. SHRI BHOOENDRA JHA: Will 

the MiDiItcr of IRRIGATION AND 

POWER be pJealed to Itate : 

(a) whether lID)' final reply from the 

Government of Nepal hili now been receiv-

ed approvine the alilnment of the Western 

KOIi Canal in the Nepalese territory, 
(h) if so, the details thereof; 
(c) if the reply to part (a) above be in 

the nllative, the steps beina taken to ea-
pedite the same; 

(d) whether an alternative Pilot Borine 

Scheme is beiDi undertaken to ensure irri-

ption of the entire command area of the 

propOled Western KOIi Canal Scheme; 
and 

(e) if so, the details thereof! 

THE MINISTER OF IRRIGATION 

AND POWER lOR. K. L. RAO); (I) to 

(c). The concurrence of His MajeslY's 

Government of Nepal to the a1isnment of 

the first 22 miles of the Western Kosi 
Canal is still awaited. The matter hili 

been taken up at a hiah level with His 

Majesty's Government. 

(d) and (e). The Government of Bihar 

are considerine a pilot tubewell ilription 

project in the Madhubani area, of 225 

t ubewells to provide about 67000 acres of 
irrigation. If this is found successful, the 
same can be extended to the entire com-
mandarea. 
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